AZETTE OF

o | 1SHED IN PART I1I gECTION 3 (ii)] OF THE G
(TQ BE FPUBL . . AZETHS

covernment of India
ministryof Finance

Department of Revenué

central Boaxd of Dirg¢ct TaXes

New Delhi, thp<S A« M (\QLQCG

NOT LF ICATION

NO « (F.No.204/38/93/ITA.II).' 1t is [notified for general
information that M/s AB Homes Finance Ltd., 1lst Floor, united
India Insurance puilding, Basheer pagh Hyderabad, nave been
‘approved bY the central government as a Housing Finance Company
for the purposes of section 36 (1) (viii) ¢£ the Inéome-ta¥ ACt,
1961, for the assessment years 1995=-96 tT 1997-98.

2. - The approval is subject to'the condition that the
company will conform te and comply with the provisions of
section 36(1) (viii) of the 1ncome-tax acf, 1961. .

y
. {(MA .51 R .SHREEDHARAN)
UNDER SECRETARY (ITA.1X)

.Notif ication No. As }5}" {F .NO .204/38/ 0}/ ITA.IT)}

1

TO
The Manager,
govt. of India Press,
Mayapuri, New pelhi.

copy tos
"1, MWs AB Homes Finance Ltd., Hyderabad.

2. CCIT, Hyderabad.

3. All chief commissioners of tncoiné~fax and Directors
‘general of Income-taX. '

4. Csac of India (40 copies}). ,
5. Joint Secretary & Legal Advisor, Ministry of Law, New Delhi
|6.-_Addl. secretary (admn.), Deptt. Of Revenue, New Delhi.

7. pulletin section, DIT (RSP&PR). Ney Delhi.

(MALATHI R.SHREEDHARAN )
UNDER SECRETARY (ITA.IT)




